5 A
28.09.94
r

it i b e o} oy
Pho cone. L A ex . At -
P awe on 28Jajau b w‘a.,};(%'-‘

\&

~AY -

Hon'ble Mr, S, Dayal, A.M.

None for the applicant.
It is seen from the order sheet
that the counsel for the applicantwhs not

pesent on 19,7.94 and 18.8.94, He k= not
pesent today. also,

It appears that the applicant has
lost his interest in this case and the case
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is dismissed in default l'0£‘ appearence of N

applicant or his representative. :
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